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DELHI LEGISLATIVE ASSEMBLY
Bulletin Part-I
(Brief summary of proceedings)
Tuesday, 7th January 2014 /Paush 14, 1935 (Saka)

Shri Maninder Singh Dhir, Hon’ble Speaker in-chair.

Dr. Harsh Vardhan, Leader of Opposition and Dr. Jagdish Mukhi sought to
know about the decision taken on the notice of Calling Attention (Rule-54)
given by them regarding providing basic amenities to the families of
Pakistani Hindus on humanitarian ground and negligence of Chanan Devi
Hospital Administration respectively.

Prof. Jagdish Mukhi also sought to know about the decision taken on the
notice by him under Rule-280.

The Chair ruled that these issues could be raised during discussion on the
Motion of Thanks on Lt. Governor’s Address. Moreover, in the ‘Practice &
Procedure of Parliament’ by Kaul & Shakdher, it has been clearly mentioned
that “Discussion on the Address is generally not interrupted during the course
of the sitting of the House by any other business. Only business of a formal
character can be transacted on these days before the House commences or
continues the discussion on the Address”.

Hence, Calling Attention on the aforesaid issues can not be allowed.

He requested the Members to co-operate in smooth conduct of the
proceeding of the House. He further stated that the aforesaid notices have
been forwarded to the Ministers concerned for their comments.

Motion of Thanks on Lt. Governor’s Address:
Shri Akhilesh Pati Tripathi moved the following Motion:
“That this House expresses its gratitude to Hon’ble Lt. Governor for his
address delivered to the Assembly on 6" January 2014.”
Shri Sanjeev Jha seconded the Motion.

Members of Bhartiya Janta Party walked out of the House in protest
against the Ruling of the Chair.

Members of BJP came back in the House.

Shri Rambir Singh Bidhuri, Hon’ble Member stated that only one day has
been prescribed for discussion on the Motion of Thanks on Lt. Governor’s
Address despite the fact that it was first session of this calendar year.

The Chair ruled that it has been custom of the House since 1998 to
prescribe only one day for the discussion on the Motion of Thanks during
the first session held after the General Election. He further stated that the
Hon’ble Members shall be granted sufficient time for expressing their views
and, if need be, the sitting shall continue late.



6. 226 PM Shri Ramesh Bidhuri, Hon’ble Member objected that some persons wearirg
caps having emblems printed on them are wandering in the premises of
Vidhan Sabha. He requested the Chair to deliver ruling in this regard.
The Chair stated that appropriate action would be taken after examining the
matter.

7. 2.32 PM Discussion on Motion of Thanks:
Following members participated in the discussion:-
1. Dr. Jagdish Mukhi
2. Shri Haroon Yusuf
3. Shri Nand Kishore Garg

8. 4.00PM House adjourned for tea break.

9. 4.30 PM House reassembled.
Hon’ble Speaker in-chair.
10. 4.31 PM Prof. Jagdish Mukhi raised the issue pertaining to negligence in Mata
Chanan Devi Hospital at Janakpuri.
11. 4.35PM Discussion on Motion of Thanks continued.
4. Shri Shoaib Igbal
5. Shri Ramesh Bidhuri
6. Shri Devender Yadav
7. Shri Anil Jha
8.Shri Asif Mohammad Khan
9.Shri Manjinder Singh Sirsa
10. Shri Subhash Sachdeva
11. Shri Manoj Shokeen
12. Shri Mohan Singh Bisht
13. Shri R. P. Singh
14. Shri Sat Prakash Rana
15. Shri Neel Daman Khatri
16. Shri Jitender Singh Shunty
12. 7.52 PM Shri Arvind Kejriwal, Chief Minister replied to the debate.
13. 7.57 PM The Motion was put to vote and adopted by voice-vote.

14, 7.58 PM The Chair expressed thanks to the Leader of the House, Leader of
Opposition and all the Members of the House and also Officers/Officials
of the Assembly Secretariat, Chief Secretary & other Officers of the Delhi
Government & other agencies like PWD (Civil/Electrical/Horticultures),
Delhi Police, CRPF, MTNL, Delhi Fire Service, Security including Special
Branch and Print & Electronic Media for their co-operation in smooth
conduct of the Session. '

15. 8.00PM House was adjourned sine-die.
National Anthem - Jan-Gan-Man.

Delhi P.N.Mishra
7t January 2014 s Secretary
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